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4 (Under R I’ROOf OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND EMPLOYEES :
‘ egulation 17 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regyilations,
2016)
Date- 11/10/2022
To
Sh. Jatin Mchra
13‘53.6. Ranjit Avenue,
Amritsar, Punjab-143001
From
E111p|P)'cc'S State Insurance Corporation
Housing Board, Phasc -1, Sai Road, Baddi (11.P) - 173205
o, Subject: Submission of proof of claim in respect of the insolvency of M/s — Hike Ieather Pvt. Ltd. Code no.
‘= 14001528400000202. '
Madam/Sir,
Employee's State Insurance Corporation, hereby submits this proof of claim in respect of the insolvency of M/s
Hike Leather Pvt. Ltd. Code no. 14001528400000202. The details for the same are st out below.
| — —— — _— — - T S =k B T Wi = o
' PARTICULARS

“ 01 | NAMA]-I OF OPERATIONAL CREDITOR EMPLOYEE'S STATE INSURANCE CORPORATION

g (IF AN INCORPORATED BODY PROVIDE IDENTIFICATION
! NUMBER AND PROOF OF INCORPORATION. IF A PARTNERSHIP
'OR INDIVIDUAL PROVIDE IDENTIFICATION RECORDS* OF ALL ‘
! THE PARTNERS OR THE INDIVIDUAL)
2 [a e

|REGIONAL  OFFICE, EMPLOYEE'S STATE INSURANCE
CORPORATION, HOUSING BOARD, PHASE- 1, SAI ROAD,|

f'ﬁ _ BADDI- 173205, |
\ TELEPHONE- 01795- 245961,245965,245966 -

| : FAX-0r1795-245962
! WEBSITE- www.esichp.in
EMAIL- rd-hp@esic.nic.IN ‘

ADDRESS AND EMAIL ADDRESS OF OPERATIONAL CREDITOR
FOR CORRESPONDENCE

03 |:'l‘()'I'ALAJ\*IOUNTOFCLAIM, iI.C-IS(ACTUAL)~RS. 74810/- |
INCLUDING ANY INTEREST AS AT THE LIQUIDATION 2.C-18(INTEREST)-RS. 7813/- 5

COMMENCEMENT DATE 18/08/022 AND DETAILS OF TIHE
'NATURE OF CLAIMS |3 INTEREST FOR PERIOD OF 05/2016 TO 03/2018 OF Rs{

| 74810/- @12% PA 1S RS.40939/-
TOTAL CLAIM RS. 1,23,562/-

u | L - ]
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! INCE TO WHICH THE |- 18 ACTUALNOTICE RS. 74,810/- PERIOD 05/ '
04 | DETAILS OF DOCUMENTS BY REFERE iy T
DERT CAN BE SUBSTANTIATED, . 'C-18(INTEREST) NOTICE RS.7813/- For THE pry, 1\)
| 104/2017-09/2017
! | S o1 5 : = —_— .
‘ l s TsOTT T B o el ——
105 DETAILS OF ANY DISPUTE AS WELL AS THE RECORD OF | g
| PENDENCY OR ORDER OF SUIT OR ARBITRATION NIL ‘
PROCEEDINGS |
T A —— | 5. EMPLOYER DID NOT PAY THE ESI CONTRIBUTION
' STAILS OF 1HOW AND WHEN DEBT INCURRED | 5. EMPLOYER DID N
s | il : FOR THE PERIOD FROM 04/2018 t
I .
I SE——— - - e ————— e — —
07 l)rmu OF ANY MUTUAL CREDIT, MUTUAL nrmq orzn ‘ |
'OTHER MUTUAL DEALINGS BETWEEN THE CORPORATE, : |
'DEBTOR AND THE CREDITOR WHICH MAY BE SET-OFF NIL , ﬂ ‘
| ' AGAINST THE CLAIM *Q
08 | DETAIL S OF ANY RETENTION OF TITLE ARRANGEMENTS IN| }
| |RESPECT OF GOODS OR PROPERTIES TO WHICIH THE CLAIM NIL ‘
| |REFERS | |
‘ | ‘ ‘
‘ 08 A| WEATHER sscuum' INTEREST RELINQUISHED i No *
ol | e : i 5 . = —
09 ’D[:TMLS OF ANY ASSIGNMENT OR TRANSFER REL NQUISHED' NIL |
10 DETAILS OF THE BANK ACCOUNT TO WHICH THE AMOUNT BANK NAME- STATE BANK OF INDIA |
(OF THE CLAIM OR ANY PART THEREOF CAN BE ADDRESS- BADDI, SAI ROAD BADDI, ;
‘ TRANSFERRED PURSUANT TO A RESOLUTION PLAN PO-BapDI, TEHSIL- NALAGARH, DISTT. SOLAN |
| S—— _ | 'H.P |
{ | ’
'. '| A/CNo. 10300044432 J
l ‘ IFSC CoDE No. SBIN0018341 |
? | ~ |
- PREFIX-5078000015 O
| ]] Q B . I
I S—
‘ 11 lLlST OF DOCUMI"\ITS ATTACHED TO THIS I’I(OOF or CLAIM (1) C-18 (ACTUAL) NOTICE FOR THE PERIOD 05/06 03/18

/IN ORDER TO PROVE THE EXISTENCE AND NON-PAYMENT OF RS. 74810/~ l‘

' CLAIM DUE TO THE OPERATIONAL CREDITOR (1) C-18 (INTEREST) NOTICE FOR THE PERIOD 03/14 —

j ' 09/17, Rs.7813/- |
|

|
| |

(% CamScanner


https://v3.camscanner.com/user/download

,'//.\

DECLARATION

I, (Harpal Singh) Asst. Director ESI Corporation, currently residing at 1:SI1C-Baddi, hereby declare and

state as follows: -

L Mfshl-like Leather Pvt. Ltd. the corporate debtor was, at the insolvency commencement date, being
the 18™ day of August 2022, actually indebted to ESI Corporation in the sum of Rs. 1,23,562/-

2. In respect of my claim of the said sum or any part thercof, I have relied on the documents specified

below:
(A) C-18 (ACTUAL) NOTICE FOR THE PERIOD 05/06 —03/18 RS. 74810/-
(B) C-18 (INTEREST) NOTICE FOR THE PERIOD 03/14 - 07/17 RS. 7813/-

3’ The said documents are true, valid and genuine to the best of my knowledge, information and belicf
and né material facts have been concealed therefrom.

4. In respect of the said sum or any part there of, neither I nor any person, by my order, to my
knowledge or belief, for my use, had or reccived any manncr of satisfaction or security whatsoever,
save and except the following:

(A) C-18 (ACTUAL) NOTICE FOR THE PERIOD 05/06 —03/18 Rs. 74810/-

(B) C-18 (INTEREST) NOTICE FOR THE PERIOD 03/14-07/17 Rs. 7813/-

(B) INTEREST FOR PERIOD 10/17 TO 03/18 ON RS. 78810/~ @12% PA.IS RS.40939/-

Date:11/10/2022
Place: Baddi (H.P)

-~

(Deponent’s Signature)

VERIFICATION R
=TT

. : . , . . W T

I, Harpal Singh, Asst. Director ESI Corporation the claimant here in above, do hcr?l}};;- erjfy yhat the
. ~ . ' © t X

contents of this proof of claim are true and correct to my knowledge and belief and no material {act has

been concealed therefrom. Verified at 10" of October 2022.
(Dcponm@lre)
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TORS EXCEPT WORKMEN AND EMPLOYEES

y nrEnt
Ok . \”()N,\l:‘
PROOF OF CLAIM Y OPER/ Illunl”’l"""' l!nmvll!//mllu (Liguldation Process) Regulations, 2016)
ane b ’
[Dare] 04.11.2022

(Under Regulation 17 of the Insolvency

To
The Liquidator

Jatin Mehra

K455, Ranjit Avenue, Amril.mr-I-IJ()(JI, Punjab

From

Excise & Taxation Deparfment, Punfah . et M/s Hike Leather Pyt. Ltd, under the
ssion of proof of claim in respect of the liquidation ©

Subject: Submi
Insolvency and Bankruptey Code, 20106.

Madam/Sir,
y submits this prouf()fcl"i'" in respect of the liquidation of M/s

¢ arc sctout below:

ation Department, Punjab hereb
d. The details for the sam

AL CREDITOR

Excise & Taxation Department, Punjab

Excise & Tax
Hike Leather Pvt. Lt
NAME OF OPERATION
(IF AN INCORPORATED BODY PROVIDE IDENTIFICATION

NUMBER AND PROOF OF INCORPORATION, IF A PARTNERSHIP
OR INDIVIDUAL PROVIDE IDENTIFICATION RECORDS™ OF ALL

THE
‘R OR THE INDIVIDUAL)
- 39 floor, GST Bhawan, Near Lyallpur Khalsa ]

PARTN
REDITOR FOR CORR ESPONDENCE College Halt, Jalandhar

ADDRESS OF OPERATIONAL €
DING ANY INTEREST, AS AT PRINCIPAL :610111
1677560

o

TOTAL AMOUNT OF CLAIM, INCI Ul
LIQUIDATION COMMENCEM ENT DATE AND DETAILS OF INTEREST
NATURE OF CLAM StaLs CLATH 1287671

Assessment order

S

DOCUMENTS BY REFERENCE TO WHICH THE DEBT

4. DETAILS OF
CAN BE SUBSTANTIATED

"UTE AS WELL AS THE RECORD OF

5. DETAILS OF ANY DISI
ITRATION PROCEEDINGS

PENDENCY OF SUIT OR ARB

DETAILS OF HOW AND WIIEN DEBT INCURRED

7 DETAILS OF ANY MUTUAL CREDIT, MUTUAL DEBTS, OR OTHER
MUTUAL DEALINGS BETWEEN THE CORPORATE DEBTOR AND

THE OPERATIONAL CREDITOR WHICH MAY BE SET-OFF

AGAINST THE CLAIM

8. DETAILS OF ANY RETENTION OF TITLE IN RESPECT OF GOODS
OR PROPERTIES TO WHICH THE DERT REFERS OR ANY OTHER

SECURITY

8A. WHETHER SECURITY INTEREST RELINQUISHED YES /NO

. / RANSIE g
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ATV RS BRI CAPT ANTALESE RIS

Prichabriny sl ol Iy g2 Iuthoem doy eooetiton ¥ XU WO & PANATION OrElerR

Mlidrres of poreoh pring 8 foer, GRY Rbwweys, Mo T ‘ ".‘,_".',.‘.It.-.;.'. Coltege Ltk Talmitlia

"PAN, Pusspon, AADHAAR Card or the 1entity cand issued tiy the Election Commisiion of tndin

Arrioavir
1, [name of depanent), corrently residing at [address of deponent), dq solemnly affiem and state as follows:

ks The above named corporate deblor was, at fiquidation commencement date, that is, the duy of

20 and still is, justly and truly indebted o me [or to me and[insert nume of copariners],

my co-partners in trade, or, as the case may be] in the sum of Rs. for  [please  state
consideration).

o

In respect of my claim of the said sum or any part thereof, | have relied on and the documents specificd
below:

| Please list the documents relied on as evidence of debt.)

3, The said documents are true, valid and genuine to the best of my knowledge, information and belief.

4. In respect of the said sum or any part thereof, I have not, nor have my partners or any of them, nor has any

person, by my/our order, to my/our knowledge or belict, for my/ our use, had or received any manner of
satisfaction or sccurity whatsocver, save and cxeept the following:

[Please state details of any mutual credit, mutual debts, or other mutual dealings between the corporate
debtor and the operational creditor which may be set-off against the claim.]

Solemnly, affirmed at on day, the day
of 20

Before me,
Notary / Oath Commissioner

Deponent's signature
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VERIFICATION
above, do hereby verify

10 my knowledge and belief,
therefrom, Verified at

! the Deponent hercip and affirm that the contents of para to of this affidavit are
true and Correct Nothing is falsc and nothing material has been concealed

; p 2
on thig day of 201

Deponent's signature

CamScanner


https://v3.camscanner.com/user/download

jl:-rosml.recovery@epfindia.gov.in &I | Regional Office

> w35 : G/ Tel.0177-
& @At W67 557684,

Government of India Emplo, s’ Provident Fund Organization

MH U WK A6l soiF o 34,947 v9 gfad de, vH.3LT. HETea,

Ministry of Labour and W,M—WWOQ(%.W.)

Employment eLs
R 2023 M0l Block No.34, 1& 2" Floor, SDA Complex, Kasumpati, Shimla-171009 (Hp)
*
. No. RO/SML/ Recovery Cell/ HP-61794)0' d’Spﬁted Post Date: 1 6 F E B 2023
Email : jatinmehraassociates@gmail.com
To

Sh. Jatin Mehra
Insolvency Professional
E-536, Ranjit Avenue
Amritsar-143001

Subject: Status of claim of EPF dues in respect of M/s Hike Leather Pvt Ltd

bearing EPF Code No. HPSML006179000- regarding.

Kindly refer to this office claim letter No. RO/SML/ Recovetry/HP-
6179/713 dated 15.09.2022 vide which the claim of EPF statutory dues amounting to Rs.
932028/- was forwarded to you in respect of M/s Hike Leather Pvt Ltd bearing EPF
Code No. HPSMI.0006179000.
In this regard, your attention is drawn to section 36(4) of the Insolvency and Bankruptcy
Code, 2016, which predicates that dues towards provident fund, pension and gratuity
constitute third-patty assets, and in the consequence thereof, are excluded from the
liquidation estate of the corporate debtor and cannot be utilised for making any tecovery
from him
Your attention is also drawn to the judgement of Hon’ble NCLAT in Sikandar Singh
Jamwal Vs Vinay Talwar {CA(AT) 483/2019, judgement dt 11.03.2022} and Hon’ble
Supreme Court in Sunil Kumar Jain Vs Sundresh Bhatt {CA 5910 of 2019 decided on
19.04.2022} declaring the dues of Provident fund as third-party assets and falling outside
of the proceedings under section 53 of IBC.

In view of explig@‘p%ﬁsion of Iaw, you are requested to kindly confirm the
status of claim filed amount “iéRSrQ@ZOZS/' @é&ately to this office.

| = | |
S o A J o |

Yours faithfully,

S

Regional PF Commissioner-II,
Regional Office, Shimla, HP



